
 

STATUS REPORT 

Ref:  Status report in reference to the Hon'ble NGT OA 85/2021 (CZ) of Dr 

Tarun Singh Chauhan v/s State of Madhya Pradesh & Ors.   

 In reference to Hon’ble NGT OA 85/2021, the premises of D.K. cottage 

Colony and D.K. 24 Carrot was visited by the officials of MPPCB, RO Bhopal on 

02/08/2022 and observations  noted during the inspection are as follows: 

      Status of D.K. Cottage - 

1. The overflow of septic tank is observed discharging into the nallah. 

2. As per the information provided by the builder, the overflow is proposed 

to connect to the municipal sewer line laid under the AMRUT project. 

3. During the inspection the sewer line connection to municipal sewer line 

is not found completed. It is observed that the laying work of sewer line 

is stopped.  

4. Builder informed that the laying work of sewer pipeline from DK cottage 

colony to sewerage system AMRUT Project was started by Nagar Nigam 

but construction work of lying of sewer pipeline has been stopped by the 

applicant. A document provided by the builder in this regard is  enclosed 

as Annexure-1. 

5. Photographs taken during the inspection are attached as per Annexure– II. 

         Status of D.K. 24 Carat – 

1. DK 24 Carat is an under-construction project with 9 blocks of total 250 

(3BHK) proposed units. As per the information provided by the builder 

Out of 9 blocks, three blocks are completed and 35 flats were occupied. 

2. Sewage Treatment Plant of 400 KLD capacity is installed in the north-

west corner of the D.K. 24 carat.  

3.  The STP is based on FAB system with Vortex technology. 

4. During the inspection, STP was found operational. Presently based on 

the occupancy only approx 14 percent amount of sewage is reaching to 

the STP.  



5. No discharge was observed outside the premises of D.k. 24 carat. 

6. Treated waste water is used for plantation and gardening within the 

premises. 

7. Photographs taken during the inspection are attached as per Annexure– III. 

 

 

 

 

              

 

  



           Annexure-I                 



                                                          



  Annexure–II 

Photographs of D.K. Cottage taken during inspection dated 02/08/2022 in 

compliance to the orders of Hon’ble NGT in OA 85/2021 (CZ)  

Dr Tarun Singh Chauhan v/s State of Madhya Pradesh & Ors : 

 
 

 
 



 

 

 
 

Laying of Sewage line found stopped on inspection dated 02/08/2022 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



                                                                               Annexure-III 
Photographs of D.K. 24 Carat taken during inspection dated 02/08/2022 in 

compliance to the orders of Hon’ble NGT in OA 85/2021 (CZ) 

Dr Tarun Singh Chauhan v/s State of Madhya Pradesh & Ors 
                 

   
 

Sewage treatment plant based on FAB system with vortex technology 

 

 

 
 

Sewage treatment plant based on FAB system with vortex technology 

 

 



 
 

Treated water used for Plantation and Gardening with in the premises 

 

 

 
Sewage treatment plant based on FAB system with vortex technology 

 
  

 

 



 

 

 

 

 

 

 

 

 

 

 

 

 

 


